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Standard Fire Special Peril Policy (Commercial) – Add ons 

. 

1) OEM parts Clause 

(UIN: IRDAN134CP0010V01201819/A0005V01201920) 

It is hereby understood and agreed, subject otherwise to the terms, conditions and exclusions of 

the Policy and endorsed hereon that in the event of accidental physical loss or damage to the 

property hereby insured the Insured, at sole discretion, shall have the option to accept repair or 

replacement terms as offered by the Original Equipment Manufacturer (OEM) regardless of any 

other terms offered from other suppliers, manufacturers or fabricators. Provided always that the 

difference between the OEM quote and the lowest quote does not exceed 50% of the lowest quote 

and quotes are based on same technological specifications 
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